


















































































Office - KNS Law Chambers <office@knslawchambers.com>

Serving of Additional Affidavit in O.A. No.276 of 2024 before Hon'ble NGT (SZ)
1 message

Office - KNS Law Chambers <office@knslawchambers.com> 1 December 2024 at 18:45
To: ceocmda@tn.gov.in, ctcptn@tn.gov.in, grievance@tnpcb.gov.in, commissioner@chennaicorporation.gov.in

Dear Sir/Madam,

Please find attached the copy of the Additional Affidavit to be filed by the Applicant in O.A. No.276 of 2024 before the
Hon'ble National Green Tribunal (SZ). Kindly acknowledge the receipt of the same.

 OA:276:2024.pdf

--
Regards,
KNS Law Chambers.

DISCLAIMER:

This message (including any attachments) is intended for the designated recipient and purpose only and may contain privileged, proprietary, confidential, or
otherwise private information. If you have received it in error, please notify the sender immediately and delete the message. E-mails are susceptible to
alteration. The Sender shall not be liable for the message if altered, changed or falsified. Nothing in the message or attachment is capable or intended to
create any legally binding obligation on either party. This mail and/or its attachments are not to be reported or copied made available to others.   The sender
owes no liability or responsibility for loss or damage from the use of this message, including damage from virus.
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https://drive.google.com/file/d/1rsQzMhMzvGSW1483d4vYBELrem-5Oild/view?usp=drive_web
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